
THE GAUHAT I HIGH OURT AT G WAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

NO. HC. VII-84 120031 2l A

From Shri Saptarshi Garg,

loint Registrar (Vigllance),

Gauhati High Court,

Guwahati.

To, Sri Satya Nath Sarma,

District and Sessions J udge,

Bongaigaon, Assam.

ll
Dated Guwahati the 2D January, 2023

Sub: Station leave Permission.

Ref:- Your letter No.DlB l-11i2023l331 dtd \7'01'2023'

Sir,

With reference to the above, I am directed to inform you that you

have been granted station leave permission, with the official vehicle, at own

cost,fromtheeveningot2]..OL.2o23tillthemorningof25'01'2023'as
prayed for. The next senror most ludicial offlcer available at the station will remain in

charge of your Court and offlce in your absence'

Memo NO,H c.vIr-84 120031663 lA, d ted

Copy to

1. The Project l,lanager, Gauhati High Court.

Yours faithfullY,

8dt-

JT. REGISTRAR (VIGILANCE)

2a - o1- ?-aLt

Ad'
JT. ILAN


